1 ZBM No. 1- A Court No. 8 SECTI ON Xl

(For judgnent)

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO 5489 OF 2003

State of Uttar Pradesh & Anr.
Appel lant (s)

VERSUS

Shiv Narain Upadhyaya
Respondent (s)

(HEARD BY HON BLE ARIJIT PASAYAT AND H. K. SEMA JJ.)

Date : 28/07/2005 This Petition was called on for judgnent today.

For Appellant (s) M. Jatinder Kumar Bhati a, Adv.

For Respondent (s) M. Varinder Kumar Sharna, Adv.

Hon' bl e M. Justice Arijit Pasayat
i ng in Court No. 8

sitt

pr onounced Judgment of the Bench comprising His Lordship and H
on’ ble
M. Justice H K Sena.
The appeal is al | owed to t he ext ent
i ndi cated in t he si gned

judgnent with no order as to costs.

(Neena Ver ma)
i jay Aggarwal)

(Vv



Court Master
Court Master

Signed Reportable judgment is placed on the file.



